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Title: Shri K.C. Venugopal called the attention of the Minister of External Affairs on the situation arising out of Indians stranded in Irag and steps
taken by the Government in this regard.

HON. SPEAKER: Now, we shall take up Item No. 12 — Calling Attention.

Shri K.C. Venugopal.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Sir;, I call the attention of the Minister of External Affairs to the following matter of urgent public importance
and request that she may make a statement thereon:

"The situation arising out of Indians stranded in Iraq and steps taken by the Government in this regard."
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SHRI K.C. VENUGOPAL : I wish to express my sincere thanks to Madam. Speaker for giving me this opportunity for initiating such an important



subject like the situations in Iraq after the internal war of Iraq has broken

First of all, let me appreciate the Ministry of External Affairs and the Government of Kerala for their coordinating efforts to bring back 46 Malayali
nurses from the captivity.

You know, Madam Minister, the Government of Kerala has done a lot of home work in this regard. Hon. Chief Minster of Kerala met you four times.
The Government of Kerala has established their day-to-day contact, not only day-to-day contact but also minute-to-minute contact, with the Indian
Embassy and the Malayali nurses, and the final result was that we are very much happy that all the 46 Malayali nurses were evacuated. But the
report from Iraq was somewhat alarming after that, especially after 41 construction workers from Punjab were stranded in Iraq. Our External Affairs

Ministry spokesperson confirmed the kidnapping of these 41 persons on 18t June. Already 45 days are over. What happened to them? If they are
safe, what is the action taken by the Government for evacuating them? The entire country is watching this. The families of all these 41 construction
workers are in deep concern, agony and pain. How can we tackle those families affected by this event? What is the step taken by the Government in
this regard? Is there any diplomatic talk going on? There are some talks that they have asked for some ransom. Is it true or not? The country would
like to know that.

Then, there is a feeling that the priority given to this issue has come down for some days because we are not hearing any response from the
Government. We are not hearing anything as to what happened to these 41 construction labourers. If the Government of Punjab is aware of this fact,
what is their role in this matter? The Government of Kerala has done a good role in bringing back those 46 Malayali nurses? I would like to know
what role the Government of Punjab has done for bringing back these 41 construction workers.

Also, Subramanian Swamy Ji, the close aide of our Prime Minister, has already tweeted that Modi has ordered to send a battle ship with air cover to
Iraq to rescue our people. Is that air cover already over? Is that air cover not functioning now? Anyway, you are taking advantage for the evacuation
of the Malayali nurses. What exactly the Ministry of External Affairs and the Government of India have done in this regard? We would like to know
this from you, Madam.

Also, there is an alarming report that around 6000 Indian people are stranded in various parts of Iraq after the civil war. What is the action taken by

the Government of India? Is there any statistics with the Ministry of External Affairs? In today's reply of the hon. Minister, it is stated that as of 22"d
July, over 4000 Indian nationals have been provided assistance for travelling back to India. This is what Madam has replied today. But yesterday I
had a reply to a Starred Question from yourself only. That Starred Question revealed the total number of Indians who returned to the country from
the civil war affected countries like Irag, Afghanistan, etc. In respect of Iraq, your answer is, 2065 Indians have returned. This was the answer given

on 21st July. The other was of 22" of July. Why is this difference? Why is this conflict? It means that there is no specific record with the Ministry of
External Affairs regarding the Iraq issue. This is what the general feeling. Therefore, we need an urgent and speedy action for evacuating the Indian
nationals. We would like to know when these people, those who are stranded in Iraq due to the civil war, will be brought back. Therefore, I need a
specific answer.

My second point is that I think the entire House will join me in appreciating the workaholic attitude of the Malayali nurses who are working all over
the world. If there is a hospital in the world, there would be a Malayali nurse giving the message of Florence Nightingale. You know, these 46
Malayali nurses are all young girls with ages between 22 and 25. They went to Iraq for their livelihood. That is certainly all right. There are some
issues of rehabilitation. I know Madam will answer that rehabilitation is not our duty but it is the duty of the State Government. I am also agreeing
that this is not rehabilitation. The Government of Kerala is doing a lot of works. The Chief Minister called all the hospital owners and they are doing
rehabilitation work in a commendable manner. But there are some issues for them.

These nurses have bought loan of Rs.2 lakh or Rs.3 lakh each from banks for their nursing studies. They are still repaying it. But, after this
situation, how can they repay it? Therefore, I urge upon the Government to at least waive off loans of these Malayali nurses.

My second point is regarding their experience certificate. Those nurses, who have worked in Iraq, have not got their experience certificates. If they
had got it, it would have been of benefit for them in their future endeavours. Therefore, your Embassy can help them in getting their experience
certificates.

My third point is about their arrears. The nurses have also not got their arrears. In getting their arrears as well as experience certificates, the
Embassy should intervene. Therefore, I seek the intervention of the hon. Minister of External Affairs in these three matters — waiving off loans,
getting experience certificates and salaries.

Hon. Madam, I would not take much time of the House. But, the entire country is looking at the Government of India as to what they are going to do
in case of 41 construction workers and the rest of the people, who have been stranded in Irag. We need a speedy and effective action from the
Government of India.

SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you very much, Madam Speaker. I express my sincere thanks to you in taking up this issue in Calling
Attention Motion. I would also like to congratulate the Government of India, the Government of Kerala, especially Shrimati Sushma Swaraj ji, hon.
Minister of External Affairs and hon. Chief Minister of Kerala, Shri O©ommen Chandy. It has established a precedent in our country that if the State
Government and the Central Government make a coordinated effort to meet the challenges, we will be able to succeed. It is a typical example; it is a
model for which once again I take this opportunity to congratulate both Governments — the Central as well as the State — and our hon. Minister of
External Affairs.

Madam, para 6 of the Statement is very alarming. It has already been enlightened by hon. Shri K. C. Venugopal by raising the issue of 41 citizens of
our country, who are still in the captive state, and the steps to be taken in this regard. I do not know as to how the Government would explain it in
the House, even though I would like to know as to what concrete action the Government would take to bring these people back to the country and



as to what diplomacy would be followed in this respect.

I would also like to know as to what measures the Government would take to rehabilitate those persons, who have already been brought back to the
country. So, my main issue is about the rehabilitation of these people. It is because of the civil war in Iraq that they have been brought back. These
people are nursing students and construction workers. So many NGOs and private entrepreneurs have come forward to help them.

I want to know as to whether the Government of India has formulated a package to rehabilitate these persons. So, some rehabilitation package has
also to be announced as a part of the repatriation measure in respect of those who have come back to the country. So, I would like to seek these
two clarifications from the Government.
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CAPT. AMARINDER SINGH : Madam, this is just an intervention.

I want to say that though our concern is for all the Indians who are caught up in this turmoil in Iraq, but naturally our concern is also for natives of
our State. As my colleague has raised, 41 Punjabi families are involved in this. I understand that they are in the clutches of some hostile groups and
we do not know whether they want any ransom or in what condition those people are. They are in touch with our people. Our people in Punjab are in
touch with them. So, they are very much there. They are in custody. We would like to know from the hon. Minister of External Affairs what the
situation is and whether any effort is being made to get them released. This is what I want to know.
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